
Now, Shrimati Sulata Deo; request to revise the financial assistance given 
under PMAY (U). 
 

Demand to revise the financial assistance given under PMAY (U) 
 

Ǜीमती सुलता देव (ओिडशा): उपसभापित महोदय, करीब डेढ़ साल होने के बाद आज पहली 
बार मेरा ज़ीरो ऑवर लगा है, इसिलए मȅ आपका शुिकर्या अदा करना चाहती हंू और बोलने की 
परिमशन देने के िलए भी मȅ तहेिदल से आभारी हंू।  महोदय,  Ģधान मंतर्ी जी ने एक बार बोला िक 
सब गरीबȗ के िसर के ऊपर छत होनी चािहए और PMAY की शुरुआत 2015 मȂ हुई।  2015 मȂ 
PMAY के तहत अबर्न के िलए डेढ़ लाख रुपये का Ģावधान हुआ है और रूरल के िलए-जो  IAP 
Districts हȅ, उनके िलए 1.20, यानी 1,20,000 का और जो नॉन IAP हȅ, उनके िलए 1,10,000 
का।  2015 मȂ जो डेढ़ लाख था और जो 1,20,000 और 1,10,000 था। आज आठ साल के बाद सारी 
commodity का रेट, सारी चीज़ȗ का रेट बढ़ गया है।  अगर सारी चीज़ȗ का रेट बढ़ रहा है, तो ये 
assistance revised होनी चािहए।  जो गरीब है, उसकी छत के िलए उसके हाथ से ज्यादा खचार् 
हो रहा है, तो वह बेचारा कहा ंसे पैसा लाएगा।  मȅ यह बोलना चाहती हंू िक अगर आठ साल मȂ 
सीमȂट का रेट 30-40 परसȂट बढ़ा है, नॉन एगर्ीकÊचर लेबर कॉÎट भी 30 से 40 परसȂट बढ़ी है, 
Îटील का रेट 100 परसȂट बढ़ा है, टर्ासंपोटȃशन का रेट बढ़ रहा है और सारी चीज़ȗ का रेट बढ़ रहा 
है। अगर देखȂ, तो सबका रेट बढ़ने के साथ-साथ, उसकी कॉÎट बढ़ रही है, इसिलए कहीं न कहीं 
कॉÎट भी बढ़नी चािहए। यिद कॉÎट नहीं बढ़ेगी, तो गरीब का घर कभी complete नहीं हो पाएगा।   

महोदय, मेरा आपके माध्यम से सरकार से अनुरोध है िक 330 Îक्वायर फीट के िलए कम 
से कम चार लाख रुपये खचर् होते हȅ।  सȂटर्ल गवनर्मȂट को अिÎसटȂस रािश बढ़ानी चािहए।  यिद यह 
तीन लाख हो जाएगी, तो वह गरीब अपने िलए एक छत बना सकता है और उसमȂ रह सकता है। 

हमारे ओिडशा मȂ MGNREGA मȂ 95 डेज़ की लेबर कॉÎट ऐड की जाती है।  जो जÊदी 
काम खत्म करते हȅ - अगर दो महीने के अंदर काम खत्म करते हȅ, उनको 20 हज़ार रुपये 
इन्सȂिटव िदया जाता है और चार महीने के अंदर काम खत्म करते हȅ, उनको 10 हज़ार का 
इन्सȂिटव िदया जाता है।   

सर, मेरा आपके माध्यम से सरकार से िनवेदन है िक इस कॉÎट को ज्यादा बढ़ाया जाए, 
तािक जो गरीब लोग हȅ, उनके िलए िसर के ऊपर छत बनाने के िलए, PMAY घर बनाने के िलए 
सहज और सरल हो।  मȅ यह सोच रही हंू िक मेरे जो सारे साथी सासंद हȅ, वे इस बात से सहमत 
हȗगे िक ... 

 
Ǜी उपसभापित: धन्यवाद, Ǜीमती सुलता देव जी।  The following hon. Members associated 
themselves with the matter raised by the hon. Member, Shrimati Sulata  Deo:  Shri 
Niranjan Bishi (Odisha), Dr. Sasmit Patra (Odisha), Shri Abir Ranjan Biswas (West 
Bengal), Dr. Fauzia Khan (Maharashtra), Dr. Amar Patnaik (Odisha), Shri 
Kanakamedala Ravindra Kumar (Andhra Pradesh), Shrimati Vandana Chavan 
(Maharashtra), Shrimati Priyanka Chaturvedi (Maharashtra), Dr. Kanimozhi NVN 
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Somu (Tamil Nadu), Shri Sujeet Kumar (Odisha), Shri Jose K. Mani (Kerala), Dr. 
John Brittas (Kerala), Shri M. Shanmugam (Tamil Nadu), Dr. V. Sivadasan, Shri M. 
Mohamed Abdulla  and Dr. Santanu Sen (West Bengal). 
  Now Shri Sujeet Kumar; demand for increasing guaranteed days of work from 
100 days to 150 days in ten aspirational districts and backward districts of Odisha. 
 

Demand to increase guaranteed days of work from 100 days to 150 days in 10 
Aspirational Districts and backward districts of Odisha 

 
SHRI SUJEET KUMAR (Odisha): Sir, through you, I would like to request and urge 
upon the Government of India to increase the guaranteed number of work days under 
MGNREGA Scheme from 100 to 150 days in all the aspirational districts and blocks of 
Odisha. In the year 2014, the Ministry of Rural Development, Government of India, 
had taken a very significant step which solidified the livelihood of all those citizens who 
received pattas under the Forest Rights Act, 2006.  Through this directive, about eight 
lakh beneficiaries benefitted including 3.2 lakh from the State of Odisha alone and the 
number of work days was increased from 100 to 150 days for these eight lakh 
beneficiaries. It was a highly commendable step which solidified the livelihood 
security, boosted the income and food security of the beneficiaries. But still, a large 
number of citizens, particularly, from the SC/ST communities are left behind in the 
State of Odisha. There is over one crore ST population in the State of Odisha, which 
is roughly 23 per cent of our population. We have the largest number of Scheduled 
Tribes in the country, that is, sixty-two and we also have the largest number of 
PVTGs (Particularly Vulnerable Tribal Groups), that is, thirteen.  So a large section of 
this population is still deprived of this enhanced benefit. This is causing seasonal 
unemployment, distressed migration. My sincere request to the Government is to 
look into this.  

Sir, I will now mention about a very commendable step which the Government 
of Odisha took in the year 2020 by enhancing the additional work days from 100 to 200 
in twenty blocks in four aspirational districts of Odisha. But we have many more 
aspirational blocks and districts which are yet to be covered. This 200 days 
enhancement was further enhanced to 300 days. But being a State with limited 
resources, we can only do so much. So, my request to the Government of India is to 
sanction adequate funds to the State so that we can cover these additional work days 
under MGNREGA to all the aspirational districts and all the aspirational blocks of 
Odisha. Thank you. 
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